C. A. T. Bench, JAIPUR

Date 6f Order

orders C,P. B0, ? /3

15.0,93

Ve
Mr.Virendreé Lodh « coinsel for the petitioner
Nr,V.C.,Carfar - councel for ressondents,

The letrned coumsel for the respondents
subtmits that the order has been conplied with
and he has suvplied a cody of the comliance
order to the leorned coinsel fer the netiticner.
The learned counsel for the petitioner sudaits
tht he has recetved & cony of the comlisnce
orfer, In the 1ight of the nub-au:.long aRde
by the partics ths contewpt petition 1¢|' disaicsesd
and the notices dfacharged,

{3,8,2%Mmajan) (D, L, llehta)
Nezder (A) Vice Chedrman,
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